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T.G.CO-0OP DILSEED ROWERS' F RATION Ltd. :
2 Fions PariStama Exavas, Bussovsiagh, HYGERABAD . 500 004 BAPULAPADU BRANCH AU SMALL FINANCE BANK LIMITED
' TEL No: 23235501/02. E-mail: info@tyoilied.in ) 5-48/1, Subhakrishna Enclave, Vijayawada Road, BAPULAPADU el INFORMATION NOTICE
Tender Nalice o P&P/Mechanical Works Kallurugudem/B09/2025-26 E-Tender Nolice 00:09.10,2026 sank of India ’ : . ’
TGOILFED, Hyderabad invites E-tenders from Potential and Reputed contracion Relatonsiing hevond banking (HANUMAN JUNCTION),Krishna Dist., AP-521105. Ph. No 08656-245255, The below mentionad Bormowsrs & Co-Bomowers ara informed to remove their movable asseis from the mortgaged property (mentionad
SuppiienMandacturer far the Supply, Fabrication, Erection, Testing and Commissioning of JaMer i b below labde) which is going 1o e sold by AU Small Finance Bank Ltd. [A Scheduled Commercial Bank) throwgh auction
Height M3 Structural Steel Chimney Wark at OPP Kallwrugudem, Khammam Disl, Telangana State. SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES proceeding undar SARFAES] Act, 2002, ofhwreise the movable assets would be transferred to any rerted localion at teeir own ILZ:JE-lElrII'Jl
: ]galz.lgillilgljt-él::qlllg;u_rﬂ e o PR T N Tl E-auction sale notice for Sale of Immovable assets under the Securitisation and Reconstruction of Financial Assets and :EI:':::':":';""; tu:::-r:::.lt*nﬁ::::::n:ii:::i-lf ST oG e STIUNGS 1 TLSE Npt: remenisl wilnify 1o is: Tor OIRF Queias comacl e
5 &N Detarls ralatad W Tander Wil BE avalabie i s Tender. Watisite Enforcementof Security InterestAct, 2002 read with provisionto Rule 8(6) of the Security Interest (Enforcement)Rules, 2002 p—— — ; r Detail of ;
https-/tender.telangana.gov.in &/ MANAGING DIRECTOR- TEOILFED. Notice is hereby given to the public in general and in particular to the following Borrower (s) and Guarantor(s) that the below described Loan A/c No. / Name of Borrower/ ehal o Contact
immovable properties mortgaged/charged to Bank of India (secured creditor), the physical possession of which has been taken by the Co-Borrower/ Mortgagor/Guarantor Mortgaged Property Person
Authorized Officers of Bank of India will be sold on "as is where is”, “as is what is" and "whatever there is” basis on 12-11-2026 for {Loan A/C No.) LZ3660000270660, Gurijala Brahmaiah | Prakasam District-Ongole R.D. - Podili 5.R.-Marripudi Parra
@ INCON ENGINEERS LIMITED recovery of Rs.19,24,948.94 (Rupees Nineteen Lakh Twenty Four Thousand Nine Hundred Forty Eight and Ninety Four Paisa) + (Borrower), Gurijala Premalatha {Co-Bormower) Wandal- Vemavaram Village Panchayat-Vemavaram | Venkateswarlu
. -4- CINNO.: L74210TG1970PLC001319 applicable interest plus costs and charges due to BANK OF INDIA, Bapulapadu Branch from Borrower/s: 1. KCC Loan- Mr. MATHI Village 5 No.430 - An Extent OF 203 Sq.Yards Of Sile | 9880156579
— o N?gi (?2@%%3% f’o/),s, é[;g,i ILIJS:p?r:éoHr?edr?g;?nbeaedrs éogorggﬁ.com SBINIVASA RA.O Guarantor: Mr. !VIATHI.KRISHNA PRASAD And Rs.17,64,657.00 (Rupees Seventeen Lakh Sixty Four thousand (Loan AIC No.) L23660000160287, Nelatur Yesy Prakasam District - Ongole R,D.-Podili S.0.-Marrioud Parrs
incon@incon.in, Website: www.incon.in Six Hundred Fifty Seven) + applicable interest plus costs and charges due to BANK OF INDIA, Bapulapadu Branch from 2. KCC (Borroswer), Melatur Suseskamms [Co-Borromwer) Mandgal ~emavaram Village Panchayal Vemawvaram | Venkaleswariu
NOTICE TO SHAREHOLDERS LOAN- Mr. MATHI PAVAN SAI Guarantor: Mr. MATHI SRINIVASA RAO and Mr. MATHI KRISHNA PRASAD .The reserve price, EMD Gramakantam S.No. 430 -An Extent Of 240 Sq. Yards | 9988156979
SPECIAL WINDOW FOR RE-LODGEMENT OF TRANSFER amountand Property details are as mentioned hereunder: Of Sie Bounded By.Within The Boundanes An Extent
REQUESTS OF PHYSICAL SHARES Description of the Immovable Property O 240 Sq. Yards Of Site With 8l Pasaage And
Notice is hereby given that in terms of SEBI vide Circular No.SEBI/HO/38/13/ All that part and parcel of residential Sites with a total extent of 688.00 Sq yards situated in R.S.N0:567/1A, Plot Nos:6,7,14,15( with an Easement Right:
11(2)2026-MIRSD-POD/1/3750/2026, dated January 30, 2026, a Special Window extent of 172 sq yds per plot) Veleru Village and panchayat, Bapulapadu Mandal, Krishna Dist within the limits of Sub registrar office §  ||Loan AIC No.} L22660001028712, Vemur Maligswar All That Place And Parcel Of Immovable Property Parre
has been opened from February 05, 2026 to February 04, 2027, for transfer and Nuzvidu ,The said properties are in the joint name of Mr.Mathi Krishna Prasad and Mr.Mathi Srinivasa Rao and the properties are being (Bofrower), Viemur Prasad {Co-Bomower) Bearing Mo Present Bapatal District - Ongole B0~ | Venkateswarlu
dematerialization of physical securities which were sold/purchased prior to April bounded by:Plot No 6 (172 Sq yards of site) East: 40 feet wide Road,South: Site in Plot No.7,West: Site in Plot No.15,North: Site in Plot Mariur 5.0, - J Pangutur Mandal — Kotapadu Vilage | SDBO156979
8\/2@%1%&22?2:5::1;” ddﬁgrzhriljgilti%ﬁlﬂ?nzg /Logtsﬁfgntézgsgi;r;qé‘:fsi(t:?e"r:2:22 No.5 PlotNo 7 (172 Sq yards of site) East: 40 feet wide Road ,South: Site in Plot No.8,West: Site in Plot No.14,North: Site in Plot No.6 Panchayat — Kotapada Village 0. No. 385 -
subject to rectification and resubmission within the aforesaid period. All such Plot No 14 (172 Sq yards of site) East: Site in Plot No.7 ,South: Site in Plot No.13,West: 40 Feet Road,North: Site in Plot No.15 Plot No Assessemeant Mo4B6 — Property Bounded By, Within
transfers shall be processed only in dematerialized form and shall be subject to a 15(172 Sq yards of site) East: Site in Plot No.6,South: Site in Plot No.14,West: 40 Feet Road,North: Site in Plot No.16 The Boundaries An Extent OF 193.6 Sq.¥ards Or
i i i i 161,186 Sg, Meters Of Sar With All Passage And
s period of one year from the date of registration of ransfer as per fhe SEB! RESERVE PRICE : Rs.43,35,000/- EMD is 10%of Reserve Price i.e. Rs.4,33,500/- b b |
tthiar g?:?,red\zt;iltli’rg%]arsﬁzlC:r?;agtotrpigct)cranFnavneys?rtr:gr??sngric\l/?teeeli?r?tirgilSlc?)rgl\at Date & Time of E-auction 12-11-2026 From 11.00 AM to 05.00 PM [;nar. AIC r-:ru_} Lzsgﬁnmgzilﬂnnd_ Yemula Srinu P[Ia-casar: District I:Iaralils D :'.-'nj:n-ram-.ur r-.;andal lltF'aurre
thQ £ETh . i _ i i _ . [N H . | |:|I'I'|:'.F.'EF_|. SMUIa Siva {Lo-Sornoe) maimaneswspuram ||!-:'._-'='|E| anchaf.-a: el Vankateswarld
203818|.:I'!’?1%rr?é.|3(;2to ’:120323531%7;’2(3&5;?}i\.’ﬁiizgfcgi ;I;.iccj:;:lbowll, Hyderabad (With auto unlimited extension of 10 minutes each) i s s wp e |V
For Incon Engineers Limited To the best knowledge and information available with the Authorized Officer, there is no encumbrance on the property referred above. To Door Mo, 3-52 Howse And Sits. Within The
SD/- However, the intending bidders should make their own independent inquiries regarding the encumbrances, title of the property and to Boundaries An Extent OF 2500 Sg. Links Or 121 5g
Place : Hyderabad Manoranjani inspect & satisfy them.The auction will be online E-Auction Sale/Bidding and shall be done only through “Online Electronic Bidding” Yards OF Site With All Passage And Easament Rights
phate.09-10:2026 Company Secretary § | process through the website https://baanknet.com. For detailed terms and conditions of the sale, please refer to the link provided in (Loan AIC No.) L23660000472240, Sojs Simong Prakesam Dist, Ongole R.D- Darsi .0 — Thailur Parre
https:l/www.bankofindia..bank.inltenders and the intending pur.chaser_s can contact the undersigned on phone no: 08656-245255 oo, B .:. 1 Mty (G G_E',D” SRaE : Nacwdal K é arlnl:. e e;-n Village F"-an chayth Vi i
_—_—— and Mr. D Sudhakar, Senior Manager, Bapulapadu Branch on his mobile: +91-90309 03501. Manambotianiem Vilae D.Mo 3576 O No 1.312 SUE015E07E
. . . L. . . gambotlaplemn Viksge D Mo 3576 D.No 5
| FORM NO. URC-2 Date & Time of E-auction: 12-11-2026 between 11.00 AM to 05.00 PM (With auto unlimited extension of 10 minutes each). IR S ; A
| = | . . ) - party Bounded By Within The Boundaries An Exian
Advertisameant giving notice about registration under The successful bidderis bound to pay applicable TDS as per SRO guidelines M 726 Sq Yards Or 80,62 Sq Mbrs Of Site With Al
Part | of Chapter XXl of the Act . SALENOTICE TOBORROWERS/GUARANTORS Passage And Easement Rights
Dear Sir/Madam,
[Fursuant to section 374(b) of the Companies Act, 2013 and rule The undersigned being the Authorized Officer of the Bank of India is having full powers to issue this notice of sale and exercise all powers | ||{Lean AIC No.} L23GE000OSEE16S, Gunjala Poulu Prakasam Dist. - Ongote R.D- Podili 3.R- Mampud) Farre
4{1) of the Companies (Authorised to Register) Rules, 2014] of sale under Securitization and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 and the rules framed (Borrower), Gurijala Nagamani {Co-Bomower) Mandal- Yemavaram Village Panchayat- Vemavaram | Venkateswarlu
1. Notice is hereby given that in pursuance of sub-section (2) of section there under. You have committed default in payment of outstanding dues and interest with the monthly rest, cost and charges etc. in Village 5.MNo.430- An Extent Of 148 Sq. Yards Of S | 9868156979
366 of the Companies Act, 2013, an application is proposed to be respect of the advances granted by the bank mentioned above. Hence, the Bank has issued demand notice dated 16.10.2025 for KCC Whersin 504 Sq.Ft Of Site Acc Housa Boundad By
made after fifteen days hereof but before the expiry of thirty days hare- Loan to you under section 13(2) to pay the above mentioned amount within 60 days. You have failed to pay the amount even after the Within The Boundaries An Extent OF 148 Sq. Yards Of
inafter to the Registrar at Central Registration Centre {CRC), Manesar, expiry of the 60 days. Therefore, the Authorized Officer in exercise of the powers conferred under section 13(4) on 23.12.2025 for KCC Site , Wherein 502 Sq. F1 OF Ace Housa Witk Al
that M/s MICROB ENERGIES, a registered partnership firm vide loans took Physical possession taken on 23-12-2025 of the secured assets more particularly described in the schedule mentioned Fixtures And Easerment Riglhs
Sertal Number of Firms[No:263 of 2024] (with Government of above. Notice is hgreby giyen to you to pay the same as mentioned above before the date fixed for sale failing V\{hich the property wiIII be {Loan AIC No.} LZ3660000074029, Pandiryogamma Propety Bearing No. Prakasam District -Markapuram Parra
Telangana Registration of Stamps Depariment, The Registrar of Firms, solq and balan(;e if any WIl|| be recovered with interest and cost.from you. Please note that all expenses pertaining to demand notice, (Borrowar). Pandin Mariya Babu {Co-Barrower) R.D -Darsi 3.0 - Mundlamur Mandal - Nuzallapali | Verkateswarlu
Ranga Reddy). may be registered under Part | of Chapter XXI of the taking possession, valuation and sale of assets etc. shall be first deducted from the sale proceeds, which may be realized, by the \Village Panchayal- Nuzellapalk Village D Mo, 140/5 -An | $9B9156979
Companies Act, 2013, as @ company limited by shares as ynder&gngd and the balance of the sale procggds will be appropr!ated towgrds your liability as aforesaid. You are at liberty to participate Extant Of Ac.3-63 Cents -Assessmeant Mo-490 -Daor
MICROB ENERGIES PRIVATE LIMITED inthe auction to be held on the terms and conditions thereof including deposit of earnest money. N, 1-82 -House And Site Bounded By
£ The pnncipal objects of the company argé as follows: To carry on the Date: 09.10.2026, Place: BAPULAPADU Sd/-Authorised Officer, Bank Of India (Loan AG No.) LZIGE0O0DTGO3ET, Kommu Bhaskar Immiovahle Properly Bearing Prakasam District Parra
DUSiNESS {;f E|E|:-tr|:,n|{;g Munum,;tunn.ﬂ And A!’.B-EI'!'IEHI‘I‘IQ Mm_ﬁu”;j:ﬁ_ [Borromer ], Bamrmu Lakshmamma (Co=Bormwer) Crgale B.D. Podili 5.0, Marripedi Mandad Venkalaseariu
Eliﬂpi',' another Relatad Activities connected thareto Vemavaram Village Panchayal - Vémavaram SUEL1669Ta

3 A copy of the draft memorandum and articles of association of tha
proposed company may be inspected at the office sifuated at Plol
MNos 31, 32 and 33, Flat No. 101, Sai Homes, Pochamma Bagh
Colony, Kothapet, Sarcornagar, Rangareddy, Telangana - 500035

4 MNotica is haraby givan that any person objecting fo this application

may communicale therr objection i writing t¢ the Registrar al vmmmm_w!"'gﬁ = .N ok r_m'?":ﬂ ; b
: ; Aszesgment Mo 3689 — An Extent Of 1866 Sq.Yards O
Central Registration Centre (CRC), Indian Institute of Corporate Asset Recovery Management Branch Phone :040-23755686/23745686 . i
’ A . Site Bounded By, Within The Boundaries By \Vithin
Affairs (IICA), Plot No, 8 7. B, Sector 5 IMT Manesar, Distnct Ground Floor, Plot No. 50, Srinagar Colony, Road E-Mail :hyd.arm@ktk.bank.in - : #
G i N o ’ Website : www.karnatakabank.bank.in The Boundaries An Extent CF1865,6 Sq. Yands Of Sits
urgaon, Haryana - 122050, within twenty-one days from the date No.3.B Hills. Hvderabad-500073 : ; :
0.9, banjara Hills, Fyderabad- . CIN - L85110KA1924PLC001128 Whare 61614 Sq.Ft Of Roe Building With LI Fistures
of pubhication of this notice, with a copy to the company at its pro- ' And Easamant Rights
posed registered office situated at Plot Nos. 31, 32 and 33, Flat No. - R
101 Sa?Eiumea Pachamma Bagh Colony, Kothapet, Saroormagar SALE N OT I c E o F I M M OVAB LE P Ro P E RTI Es [Loan AMC Na.) LEEEEHHD!IB&'..’IJ!’L Mune Subba Reo Prakesham Cistrict Markapuram R O Darsd Sd Farre
Rangareddy. Telangana, India- 500035 E-Auction Sale Notice for Sale of Inmovable Assets under the Securitisation and Reconstruction of Financial Assets and [Borrower}, Mune Marthamma {Co-Bomower) Mundlamer Mandal Muzellapsll Village Panchayath | Venkateswarlu
' : F Mis. MICROB ENERGIES Enforcement of Security Interest Act 2002 read with proviso to rule 8(6) of Security Interest (Enforcement) Rules, 2002. Nuzellapalli Village Do No 14005 An Extent OF Ac 3-63 | G0BD156479
or M/s. N 3 ! Notice is here by given to public in general and in particular to Borrower (s) and Guarantor (s) that the below described immovable property Cente Assessment Mo 496 Door Mo 1-630 House And
Sdi- Name(s) of Applicant mortgaged /charged to the secured Creditor, the Possession of which has been taken by the Authorised Officer of Karnataka Bank Ltd, The Site Bounded By Wilhin The Boundaries An Extent OF
Dated this 09th dl‘j‘ of October 2026 1. DASOJU SAl TEJA Secured Creditor will be sold on “As is Where is“, “As is What is” and “Whatever there is” on 16-11-2026 for recovery of dues to the Ac 0-03 Cends Or 145.2 Sg Yards Or 121,38 Sg Mir Of
Place : Hyderabad 2. BOLLEDDU LAXMAN KUMAR Karnataka Bank Ltd, from following Borrowers/Guarantors/Co-Obligants Site Wherein 200 Sg Fest OF Roe Building With Al
Karnataka Bank Limited, Nampally Branch [(040-24606232 (G)/ 9849637637 (BM)/ 9000844084 (ABM)] Fixluras And Easemant Rights
FORM B (1) SL.No.1: Name & Address of Borrowers/Mortgagors/Guarantors, Date of Possession and Details of Secured Debt. (1) M/s Seven [Loan AIC Mo} L2Z2660000BE5644, Mune Nagaraju All That Piece &nd Parcal OF immovable Proparty Parra
PUBLIC ANNOUNCEMENT Hills Tar Petro Products LLP represented by its Partners (a) Mrs. K Rajeswari (b) Mr. Gotti Mukkulla Vishwanath, (c) Mrs. Vishalaksmi [Bormawer), Nurme Swsha (Co-Bormowar) Bearing Mo Prakasam District Ongode R.D. — Dasi 5.0, | Venkateswarlu
(Regulation 12 of the Insolvency and Bankruptcy Board of India Dey, (d) Mr. Purnesh Babu Kayagurala addressed at Flat No.304, Relence Krishna, Hill Fort, Near Kalanjali, MLA Quarters, Hyderabad - 500029 — Mundlarmur Mandal — Nuzellapalli Village GORD15R9TO

(Liquidation Process) Regulations, 2016)
FOR THE ATTENTION OF THE STAKEHOLDERS OF M/s. LUMIFORD PRIVATE LIMITED

PARTICULARS DETAILS

1. |Name of corporate debtor M/s. Lumiford Private Limited

5.1 Address of the registered office and
principal office (if any) of corporate debtor

H.NO. 8-2-594/A, Road No.10, Banjara Hills,
Hyderabad ,T G. 500034

corporate debtor

PVB. Sudhakara Rao
IBBI/IPA-002/IP-N00795-2019-2020/12547

8.|Name and registration number of the
insolvency professional acting as liquidator

9. Address and e-mail of the liquidator,

8-3-677/8, Divya Collections, 2nd floor, Near
as registered with the Board

Ganapathi Complex, SKD Nagar, Yellareddyguda,
Hyderabad, TG. 500 073.
E-Mail: pasalasudhakar3@gmail.com

10/Address and e-mail to be used for
correspondence with the liquidator

Flat No 104, Kavuri Supreme Enclave,
Kavuri H|IIs Hyderabad-500033, Telangana
E-Mail : Iumlfordlp@gmall com

11 Last date for submission of claims 20.10.2026 (14 Days from the Liquidation

| Commencement Date)

Notlce is hereby given that the National Company Law Tribunal, Hyderabad Bench-I, has ordered the
commencement of liquidation of M/s. Lumiford Private Limited on 06. 10.2026 under section 33 of the IBC, 2016.
The Financial Creditors shall submit their claims as on Corporate Insolvency Resolution Process
commencement date (10-06-2024) with proof by electronic means only. All other Creditors may submit the
claims as on Corporate Insolvency Resolution Process commencement date (10-06-2024) with the proof
in person, by post or by electronic means.
Submission of false or misleading proof of claims shall attract penalties
Claim forms can be downloaded from https://ibbi.gov.in/home/downloads under liquidation process forms
download section
As per Regulation 16(1) of Insolvency and Bankruptcy Board of India (Liquidation Process) Regulations,
2016(1) A person, who claims to be a stakeholder, shall submit its claim where not submitted during the
corporate insolvency resolution process as on insolvency commencement date, within fourteen days of
the liquidation commencement date. i.e., on or before 20.10.2026.

PVB. Sudhakara Rao

Karnataka Bank Ltd.

Your Family Bank. Across India

(2) Mrs. K Rajeswari W/o Mr. K Lakshmi Pathi residing at No.5-146, Housing Board Colony, Near Sunshine SCH Officers Colony, Ananthpur -
515001 (3) Mr.Gotti Mukkala Vishwanath, S/o Mr. G Narahari, residing at No.3-6-168/7, Hyderguda, Om Sai Towers, 104, Himayath Nagar,
Hyderabad — 500029 (4) Mrs. Vishalakshmi Dey W/o Mr. Pradeep Kumar Dey residing at No.3-6-67/66, Flat No.34, B.N Reddy Complex, Opp
Old Sky Line Theatre, Basheerbag, Hyderabad — 500029 (5) Mr. Purnesh Babu Kayagurala S/o Mr. K Lakshmipathi, residing at No. 5-146,
Housing Board Colony, Near Sunshine SCH officers Colony, Ananthpur — 515001 and (6) Mr. Vijaya Shanker, S/o Mr. Gottimukkala Narahari,
residing at No. 3-6-167/7, Flat No.104, Hyderguda, Om Sai Tower, Himayath Nagar, Hyderabad - 500029 being borrowers/ guarantors/ co —

All that part and parcel of property bearing Municipal No.4-1-825/C, on Third Floor of * LAXMI ESTATE’ admeasuring 7020.23 sq ft along with
undivided share of land admeasuring 150 Sq. yards, situated beside Ramakrishna Theatre, J.N. Road, Abids, Hyderabad belonging to Mr. Gotti

(The authorised officer is having physical possession of the property)
Reserve Price: Rs. 3,78,00,000.00(Rupees three crores seventy eight lakhs only) (Including TDS)
Earnest Money Deposit: Rs.37,80,000.00(Rupees thirty seven lakhs eighty thousand only)

Karnataka Bank Limited, Guntur Branch (PH: 99852 02444)

(2) SI.No.1: Name & Address of Borrowers/Mortgagors/Guarantors, Date of Possession and Details of Secured Debt. 1)M/s Surya
Cottons, represented by its Proprietor Mr. Maddineni Kranti Chand, S/o Mr. Sudhakar Maddineni and 2)Mr.Sudhakar Maddineni, S/o
Mr.Ramaiah Maddineni, No. 1 & 2 addressed at. Door No.26/44/70/B flat No.203, Chalapathi Paradise Apartment, Venkata Ramana Colony,
Guntur-522006, Andhra Pradesh. No.1 & 2 Also addressed at : Door No.8-2-293/82/L/229/A/202, Road No.12, Sita Rama Nilayam, MLA Colony,
Banjara Hills, Hyderabad-500034 being borrowers/ guarantors/ co — obligants. Date of Symbolic Possession:20-02-2019, Details of
Secured Debt: Rs.1,82,83,748.20 (Rupees one crore eighty two lakhs eighty three thousand seven hundred forty eight and paisa twenty only)
under PSOD A/c No. 2557000600473401 plus interestfrom01.12.2018 and costs

DESCRIPTION OF THE IMMOVABLE PROPERTY
All that part and parcel of residential vacant site measuring 3194.40 sq.yds situated at D.No.318/4 of Lam Village and Panchayath Near Rajiv
Town Ship Plots, Amaravathi Road, Tadikonda Mandal, Guntur, standing in the name of Mr. Maddineni Kranti Chand EAST :Road,
WEST:Property belonging to Tiyyaguru Venkatappa Reddy NORTH: Property belonging to Maddineni Pavan Chand SOUTH : Property
belonging to Maddineni Sarada.
Reserve Price: Rs.2,20,00,000.00 (Rupees two crores twenty lakhs only) (Inclusive of TDS)
Earnest Money Deposit: Rs.22,00,000.00 (Rupees twenty two lakhs only)

(3) SI.No.1: Name & Address of Borrowers/Mortgagors/Guarantors, Date of Possession and Details of Secured Debt. (1)M/s Sameera
Cotton Traders, Represented by its partners a)Mr. Syed Mastan Vali, b) Mr. Syed Mahaboob Subhani, Addressed at: D.No. 9-206, main road,
Pulladigunta, Vatticherukuru Mandal, Guntur-522003, 2) Mr. Syed Mastan Vali, S/o Mr. Syed Allabakshi, 3)Mrs. Syed Mahaboob Subhani,
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Gramakantam S Mo 430 &n Extent OF 242 50 Wilhin
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With All Passage And Easement Rights

(Loan AC Na.p L23GE0001131101, Gungala Moshe
|Borrower |, Gurgala Maryamma [ Ca-Barmoewer)

Pragkasam Disinc! - Oagole B.D.- Podill 5.8,
darripaed Mandal SAemavaram Villags Fanchayal

Parra
Venkaleswarlii

FPanchayal Area — Nuzellapali Village 5 NG 2077 —
Preserd Muzellapai \Villacgs ¥Ward Mo, 1 Coar Mo, 1.
44 s s | NG, 2591 Roc Houss And Sita
saunded Within The Boundanas An Exlent O 242 Sa.
Yards Of Site, Wheasein 450 Sg. Feet Of Rec Butding

2. | Date of incorporation of corporate debtor | 22/03/2017 obligants. Date of Physical Possession: 31-10-2025, Details of Secured Debt: Rs. 8,13,38,612.47 (Rupees Eight Crore Thirteen Vetth- Aliitturea And Eassmant Fighty

3. Authority under which corporate debtor is | Registrar of Companies (ROC), Lakh Thirty Eight Thousand Six Hundred Twelve and Forty Seven Paisa only) along with future interest from 01.01.2024 plus costs {Loan AIC No.) L23660001692268, Mahendrada Surya | An Extent O 220,3 OF Site With Roe Tavaced House | Upplli Ramana
incorporated / registered Hyderabad. under PSOD Loan A/c No.3207000600074601 Ratnam {Borrower), Mahendrada Shashidhar (Co- Bearing Dno 2.04, Assessment Mo 241 In Snod) K umar

4.| Corporate Identity No. of corporate debtor| U32309TG2017PTC146294 DESCRIPTION OF THE IMMOVABLE PROPERTY Borrower) Shuated At Veludurl Village Pitrapuram Mandal S014302323

Erstahile East Godavarl Distnct At Fresent Kakinada
District Bounded By

6.] Date of closure of Insolvency Resolution Process | 06.10.2026 Mukkala Vishwanath, Mrs. Vishalakshmi Dey and Mr. Vijaya Shanker bounded by: North: Partly NTR Estate Facing, South: Neighbour’s Property, {Loan AIC No.) L246680000T55276, Doddipatia Paparao | An Extent OF 180 Sq Yds Of Site Along With Ree Boof | Uppil Ramana
Y East: Corridor, Staircase, Lift & Open to Sky, West: J N Road Facing E Doddinatla Pad Bown Bullding B O Mo 7-11 Assas { Mo 572 T

7_ L| u|dat|on Commencement date of 06102026 i . | EsOTOANET | oddipalla Fadma {Co-Bon Ty ) LIl BEATING 0 LEBLaMmEn RY LI
y Latitude: 17.38609825N Longitude: 78.47642266E Covered Under Piot ho 572 With A Pinth Arsa Of 315 | 9014302323

S0 Ft in Sy No 44 Approved Leyowt Lpno 0162010
{(Vkpcpir Sda) Dt 25-2-2010 Situsled At 5 E £ Kakinada
in R & R Colony Situated At Moclapeta Village And
Gram Panchayath U Kothapalli Mandal At Present
kakinada District Previously East Godavan Destricd
Bounded Within The Above Boundarias &n Extent Of
10278 54 Yards Dr 85,93 S Mis OF S8e Along With
Reae Terraced House Wikh Ordinary Ways Waler Ways
Andd Wilh All Easement Rights Eic

[Loan AIC No.) L2IGE0000051613, Kakara
Mageswararao (Bofrower ), Kakara Wiavalakshmi [(Co-
Eorroisier)

An Exfant OF 128,23 Sq. Yards Or 107,78 84, Meter Of
Vacani Sile Consisting Roc Slab Teraced Houwses
Bathroom Latring Current Service E1G,. Besning 06 No
H159 Assessmenl Mo, 1677 In Block Mo, B Sy, Mo
26472 Slluated Al Prathipadu Yikage Fralhipadu
handal Pratrpadu SrooAd Present Kakinada District
Previousty East Godaver] District. Within The Above
Boundaries An Extent Of 12833 Sq. Yarda Or 100759
S, Meder Of Wacant Sie Conalsting Roc Sleb Terraced
House With Ordinary Ways Water Ways And Along
Wilh All Easemantary Rights

Lippili Ramana
Fourmee
SiM4302353

(Loan AMC Noj L23660004ET2300, Emmula Nags

An Extent OF 240,08 S5q Yds Or 201,66 Sg Mts Of

Uppil Ramana

Mis. Lumiford P tLIﬁUId?tOJ Wi/o Mr. Syed Mastan Vali, No.2 & 3 are addressed at D.No. 9-159/1, Pulladigunta Village, Vatticherukuru Mandal, Guntur-522017 and 4)Mr. Bhushanam {Borrower), Yemmula Lova {Co-Borrower) | Yacant Site With Siab Terraced House Bearing D No 4- Humar
Place: Hyderabad Reg. No: IBBIIPA-002/IP- NOO795. 201"5'3"30620/'1"}'527 Shaik Mastan Vali, S/o Mr. Hussain Saheb addressed at : D.No. 9-209, Pulladigunta, Korenapadu Sivaru, Vatticherukuru Mandal, Guntur- yammula Bullabbai {Co-Bomower) 20 In Sy Mo 156/1 Situated Af Pedasankarapudi Village | 0014302323
Date : 10.10.2026 AFA Valid till 31.12.2026 522017 being borrowers/ guarantors/ co — obligants. Date of constructive Possession: 22-07-2019, Details of Secured Debt: Rs. And Gram Panchayath Prathipadu Mandal Prathipadu
2,26,54,464.44 (Rupees Two crores twenty six lakhs fifty four thousand four hundred sixty four and paisa forty four only) along with future interest Sro Erstwhile East Godavar District Presanl Kakinada
from 01.02.2024 plus costs under PSOD A/c No. 2557000600468301 District YWilhin The Abdvs Bouridaries & Exbent OF
THE AG EASEH ED'UPEHH.TWE UHEA” EAHK LTD. DESCRIPTION OF THE IMMOVABLE PROPERTY 240,08 5q Mis Or 201,66 Sq Mis Of Vacant Site Wilh
= 15-7. a el i - a i . s PP T TR L w1 b
el m?—? Ell.. Tl.,j 21343;;.,3?-’!" ]DES [.:,Il.?r;fﬁe ;5‘ g ?lﬂéhg?:;,‘g];:fm At 1)All that part and parcel of residential land measuring 194 sq . Yrds along with RCC roofed residential house (GF Only) built there on measuring g EamRoac] '“'“””_"'"r"h E_"J_ (A W"i"r""" THAI i
£ bl fo@ = i E ik 1 e T 816.77 sft, bearing D.No. 443/1 of Pulladigunta, Door.No. 9209, situated near Anjaneya Swamy Temple, Pulladigunta Village & Gram Panchayat AAnd Aong YWRIT AR Easermeniary Rights
R S MV g s ARRC D0 £ Gowis TIPSR R A MO AT , Vatticherukuru Mandal , Guntur District belonging to Mr. Shaik Mastan Vali - bounded by:East : Government Road, West : Sd. Allah Bakshu North (Loan AC No.) L22630000047692. Gallepogu Balaish | Al That Piece And Parcel Of Tha Immovable Property Parra
wehsite:hittps:/lagrasenbank bank.in | ; . : ; ; o
: Sk. Khasim Saheb, South: 1 yard wide Galli (Borrower), Gallapogu Marthamma (Co-Borrower) Eearing Ma Prakasam District Markapuram B0, — | Venkateswarlu
NOTICE TO SAFE DEPOSIT LOCKER HIRERS Reserve Price :Rs.26,00,000.00 (Rupees Twenty Six Lakhs Only) Darsi 5.0, — Dars Mandal — Eas! Vesrayapalem 99B0156979
Notice is heraby given 1o the hirers of Safe Deposit Lockers, who defaulted inpayment of Annual Earnest Money Deposit :Rs. 2,60,000.00 (Rupees Two Lakh Sixty Thousand Only) Wilage Panchaval Area — Easl Vesrarsaealam Village
Locker Rent Charges for 3 [threa) corsecutive years or whera thay have not oparated lockers for 2)All that part and parcel of vacant residential site measuring 133.33 sq.yards bearing D.No. 443/1 of Pulladigunta, side D.No. 9-206 situated at %Mo ATH13 — Assessment No, 717 — House And
a penod of more than 7 {seven] years. One final opportunity is now provided [o pay the entire Kornepadu Sivaru, Pulladigunta Gram Panchayat, Vatticherukuru Mandal, Guntur District belonging to Mr. Syed Mastan Vali — bounded by : Site Bounded By Within The Boundanies An Extent OFf
rental arrears to the Bank ( to operate the locker units, to regudarise within | month from the date East: SK Khadhar Vali, West: Syed Mahababu Subhani, North; P.S.VenkataRatna Srinivasu, South: 15'wide road 1452 Sq.Yards Or 121.40 Sg. Maters Of Site Where In
ot publication of this notice. In case the diss are not cleared fullyithe locker hirers do nat Reserve Price: Rs.11,50,000.00 (Rupees Eleven Lakhs Fifty Thousand Only) 500 Sg.Feet Of Roo Bulding With All Fixtures And
UPGTah o dochens i i aiad i . Ei st Lo A e grwstvion i i Earnest Money Deposit: Rs. 1,15,000.00 (Rupees One Lakh Fifteen Thousand Onl Easement Rights,
opan the lockers selely at the risk, responsdility and cost of the hirer,  The details of the locker T -
hirers are furnished bebowr 3)All that part and parcel of residential land measuring 153 sq.yrds along with RCC roofed residential house (GF Only) built thereon ad-measuring {Loan A/C No.) L23660001213692, Falepogu Devid Frakasam Disiricl — Ongole B.D, — Darsi 3.7, — Farre
SIDDIAMBER BAZAR BRANCH: 913.64 sq.ft bearing D.No . 443/1 situated at Pulladigunta, D.No. 9-150, situated at Kornepadu Sivaru, Pulladigunta Grama Panchayath [Barrower), Palepogu Jhanses (Co-Borrower) Thallur Mandsl Madhavaram Village Panchayatl Area — | Yenkateswarlu
P T N & hid T Hi ,Vatticherukuru Mandal, Guntur District belonging to Mrs. Syed Mahaboob Subhani -bounded by:East:SK.Mohamada, West : Madhavaram Village S.No. 101 — An Extent Ofsc. 0-02 | SOB0156979
. e _?F“ s bt i SK.Mulla,North:Govt. CC Road,South: Circar Donka Cants Propesty Bounded By, Within The Baundedes
3 A Gimall I'_'I‘;t ﬁ:g&“ﬂ“;ﬂ?:;:’ﬂ:’mm“ il Bk Reserve Price: Rs. 21,00,000.00 (Rupees Twenty One Lakhs Only) Extent Of Ac.0-02 Cents Or 95.8 Sq.Yards Of Site With
Colony, Hyderabad — 500 012, Earnest Money Deposit: Rs. 2,10,000.00 (Rupees Two Lakh Ten Thousand Onl &l Pass.agnninEEﬁTﬂl_ﬁfEm
a7 A Small Mr. Shivraj Patil 4) All that part and parcel of vacant residential site measuring 495 sq.yards bearing D.Nos’ 134/1,134/2 of chebrolu, Plot No. 7 situated near Sri {Loan AIC No.) L23660000865751, Thatipartnl Babjl Prakasam District Ongole R D Ongole S D Ongole Parre
15:2:474 lind Floor, Kishan gunj, Hyderabad 500 012, Lalitha Parameswari Spinning Mill , Tenali to Guntur Road, Chebrolu Gram Panchayat area, Chebrolu Village and Mandal, Guntur District (Bormower), Perikalasirisha {Co-Barrower) Municipal Corporation Area Cheruvukommupaiem | Venkateswarlu
— —_— . Al L5 ot B belonging to Mr. Syed Mastan Vali -bounded by: East:40'ft wide Road, West : Property of plot No. 10, North : Property of Plot. No. 7A of K Villans 5. No. 9001 An Extant OF 30 Gadigs Of Sita SOR0156979
3l ASmal | Mrs. Sandhya Agarwal & Barka Gupta Lakshmi,South: Property of plotNo.6 i : .
#1-2-131/7 10 9, Charkaman, Hyderabad- 500 002 ’ ' . Wherain Morthern Side Extant OF 15 Gadies Of Sita,
= B e i Mariidhar Sh D o Reserve Price :Rs. 29,70,000.00 (Rupees Twenty Nine Lakhs Seventy Thousand Only) Within The Boundsries An Extent OF 1089 Sq. Fast Or
¥ Iesecnm r. Murlidhar Sharma re.Durgawathi Sharma .. . = i e
2.2.1153, Naw Nallakunta, Hyderabad-500 D44, Earnest Money Deposit: Rs. 2,97,000.00 (Rupees Two Lakh Ninety Seven Thousand Only) 15 Gad o Or 120 Sq, Yards Or 100.32 Mr‘;,urs Of Site
118 B Madum Mr, Mukesh Agarwal & Mrs. Pratima Agarwal (The borrower’s / mortgagor’s attention is invited to the provisions of Sub-section (8) of Section 13 of the Act, in respect of time available to redeem With All Passage And Easemant Righls
1-2-606/B0/53, Lower Tank Bund, LIC Colony, the secured assef). . ‘ (Loan AIC No.) LZ366000067 1475, Peddasingu No. 3060/2023 Of Chirala Sro Dt. 03-042023. Bapatia Farre
DOpp: Indira Park, Hyderabad - 500 080, (This Notice shall also serve as Notice under Sub Rule (6) of Rule (8) of Security Interest Enforcement Rules-2002 to the Borrower/Guarantors) Venkateswarlu {Borrower), Peddasingu Parameswari District Chirala S D Chinnaganjam Mandal Motupalli | Venkateswarlu
117 C Bag Mr. Daulatram & Ishwailal for detailed terms and co"nditions of sale, please refer to link in Karnataka Bank’s Website ie.,www.karnatakabank.bank.in under the head [Co-Borrower) Village Panchayath Motupalk Village 5. No. 255706 SOER156970
21-7-11, Ghangsi Bazar, Hyderahad — 500 012, mortgaged assets for sale”. Panchayal Block Mo, 9 Door Mo, 8173 Assessmant
MALAKPET BRANCH: The E-auction will be conducted through portal www.auctionbazaar.com on 16.11.2026 from 11:00A.M to 11.20 A.M with unlimited extension of 5 M. 5T Ace Mouse, Within The Boundaries &n Exlen
168 Madi Smi KLS| I minutes. The intending bidder is required to register their name at M/S. ARCA EMART PVT. LTD through the website www.auctionbazaar.com OF 300 Se. Yarde Or 250 8 S, Meler OF Sike Whsres
Hm i £ o . and get the user Id and password free of cost and get training online training on E-auction (tentatively on or before 13.11.2026) from M/s. ARCA 60 Sa. Ft, Of Ao Housa With All Foctures And
1:1-417B1, RBI Colony, Mohan Nagar EMARTPVTLTD, 7-1-28/1/A/1, PARKAVENUE 1, AMEERPET, Secunderabad Telangana 500016. Website atwww.auctionbazaar.com. contact Easement Rights
Kothapat Hydershad mobile.No’s 9603716999, 9581498999,8370969696 Email-ID :- contact@auctionbazaar.com, support@auctionbazaar.com. ki il
Place - Hyderahad Sii- (Loan A/C No.j L22660004135E810 & Bopatia Distict Chirala Sub Distrct Vesapalem Mandsl Farre
L e s Date: 09-10-2026 Sd/-Authorised offi : H SN T - o B
Date - 091002076 C ¥V Rao ) uthorised ofricer L24660000491502, Jaladi Arun Kumar (Borrower), Kothapet Village S Mo 531 Block Mo ¥ Door Mo 7-32 11 | Menkateswarlu
Chief Executive Dfficer Place: Hyderabad Karnataka Bank Ltd Jatadi Jayamma {Co-Borrower) Azst No 1300 VYadde Sanghem Area 5 C No SOB01 56970

4456202008780 An Extend OF 242 Sq Yards =202.3 5q
heetars OF Site And Acc Roofed Reskdential Houss
Therain With All Fitlings And Easement Righis Situated
Withim The Following Boundarnies An Exdant OF 242 59
Yards =202 3 5qg Mabers OF Site And Ace Roofed
Residenhal Howse Therein With Al Fllllngs S
Easament Rights 300 5 F Al Acc

Date :0%10/2026
Place @ Andhra Pradesh

Authorised Dficer
AU Small Finance Bank Limibed

epaper.f'rnanﬂiaiexpress.aun'. .

HYDERABAD
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Asset Reconstruction Company (India) Ltd. (Arcil) ' ™
FORM No. URC‘Z Hrtinq in its rap:lci!...- as Trustes of various Hrt.ll Tr!JS-tE- ‘ Bandhan Regional Office : Netaji Marg, Nr. Mithakhali Six Roads,
ADVERTISEMENT GIVING NOTICE ABOUT REGISTRATION et il it Fiutricige, Ahmedad-G. R +51-20421571-7%
UNDER PART | OF CHAPTER XXI OF THE COMPANIES ACT, 2013 ebsita: s SO 0NEPLE] 3488
[Pursuant to section 374(b) of the Companies Act, 2013 and rule 4(1) CUHHIGEHDU M DEMAND NOTICE TO BORROWERS
of the Companies (Authorised to Register) Rules, 20714] : e e : ; ¢ 5
This is wilh reference o the ducton Sale Notlce under Securbzation and Reconstruction The under menh_nned accaunt tu rned into NPA and demand notice issued by Bandhan Bank Ltd, to the following Borrowers undﬂr_ LEL. {3{:@'# g::f the Securitisation
1. Noticeis hE‘I’EtI'_l' given thatin pursuance of sub-section |:2} of section 366 of Financial Assets and Enforcement of Security InterestAct, 2002 ("Act”) read with Rules an |:l:l:llll'-'uem:linsl'r::.ln:}llli'u:u'u D:I Flnglnnal Aszets and Enforcement of Security Interest Act (The Act), 2002 was returned unserved. Hence, this notice is issued to you all and
of the Companies Act, 2013, an application is proposed to be made after | |6, 8 and 9 of the Security Interest {Enforcement) Rules, 2002 , for the following Loan Alc :” it :f‘h“"ﬁ'- . ':;“;E‘r pudlication,
fiftean days hereof but before the expiry of thirty days hereinafter to the Numbers Published in "FINANCIAL EXPRESS - BANGALORE Edition™ on 25 SHTIE U1 DOTONENL5), R e s S e e Dateof Demand | AmountOfsason | Date of pasting
Regisirar at Bangalore that Stee! Bird Aerospace a parinership firm may | | September-2026, Kindly read the websita link mentionad in the Tarms and Canditians as BSaDie % e F FEgsgid proparty | ) Notice/Date of NPA | date of demand natice|  of Notice
be registered under Part | of Chapter XX of the Companies Act 2013, asa | | hitps:ixpertauction.com instead of htips:/fauction.arcd.co.im. Rest of all others details 1. Micheal All That Piece Or Parcel Of The Western Portion Of The Property Bearing Site| 06 August | Rs.39,27,376.44/- | 24 September
company limited by shares. remein tha same. SammensuS-  |Mo.168, Earlier VP Khata No.20, Later Khatha No.65, present BBMP Assigned 2026/ 2026
% The Pfincioal abi ¢ Fallonws - LAP1DHAQDD100687 - Mahantesh Gangappa Varad, HLZSHAVOQ0O0BE15Z - Mahesh B No.762/20/65/168, Measuring East To West:28 Feet And North To South:A0 Feet, | 03 Aupust
+ TREXTINGEONERR B herbupeny e e ' Agasimani, HLOSBNAQODD36097 - Bettahalli Kaval Veerabhadraiah Suni | - iz
a) Tocarry on the business of designing, developing, manufacturing, | | ',6.a\ 60001473 Hemasatniv ; | ri IEHEII;;?III:I:J ?li?i”ﬂ'?fﬁiﬁﬂ: e e P TG gg?fﬁﬁ::iﬁfﬁ?!; 2026
macr.."mn.g' f‘?hnﬂamﬂ' assemoling, Importing, exporting . a_“d The Auction Sale iz being conducied through e-auction on the website fﬂ;ﬂﬂ;n:zwerr A All Rights, Appurtenance, Area - 1120 5q Ft, 560100, Owned By Stella M And Same
I:iE-'E_EII'I'g. III'I aircraft FIEI_I'IE, derospace Cﬂ-mpﬂﬁl.?ﬂtﬁl F'I:'E'EJE!I:ITI hitps:iixpertauction.com and in accordance wih the Terms and Conditions of the Bid EﬂU'DEI}EDIEIIEEEETE 8 Bounded A< Under On Or Towards Morth: Property Bearing Site Na.177, On Or
engineering products, jigs, fixtures, tools and allied engineering Decurnent and the procadure prescribed therein, : Towards East: Remaining Portion Of The Site No,16B, On Or Towards West:
products. &di 20003030002161 Property Bearing Site No.169, Dnoor towards South Road
o) To establish and operate manufactun ng and machining facilities, Authorized Df}-lfil‘r Demand made against you through this notice to repay to the Bank, dues with furtherinterest, costs and charges within 60 days from the date hereof, failing which
and to undertake contract manufacturing, precision engineering i 2 g e JE S the Bank will further proceed to take steps w/fs.13(4) of the SARFAES! Act. The borrowers/mortgagoer's attention is-invited to the provisions of sub-section (8} of
; ; : i Place : KARMATAKA Asset Reconstruction Company (india) Lid. - i i
maintenance, repair, overhaul (MRO), research, technical Date : 10-10-2026 (Trustee of Arcil-trust-2026-013) SSERON AR SHBE I RTeIpes o R BN, [ EReRTIIR Stu e,

| Place : Bengaluru, Date : 10 October 2026 Authorised Officer, Bandhan Bank ll'rnited_j

consultancy and allied services relating to aircraft paris and

Ber0space companents. | » AU SMALL FINANCE BANK LIMITED
3. A copy of the draft memorandum and articles of association of the | [Ss INFORMATION NOTICE
proposed company may be inspected at the office al "Prakruthi” No. 321, The balow mentioned Bormowars & Co-Borrowers ara informed to remove their A [
Konanakunte, Kanakapura Road, Bengalunu - 560062, movable assets from the mortgaged property (mentioned in the below table) mdlanexpress.com

4. Notice is hereby given that any person objecting to this application may | |which & going lo be sold by AU Small Finance Bank Lid, |A Scheduled
communicate their objection in writing to the Registrar at Central Commercial Bank) thraugh auction proceaeding under SARFAES| Act. 2002
Registration Centre (CRC), Indian Institute of Corporate Affiairs (1ICA), otharwise the movable assets would be transferred to any rented location at their
Plot Mo, 6.7. 8. Sector 5. IMT Manesar. District 'GLII'Q&DI'I {Har:.raraa] Pin awn cost and they will also be liable for any damage causad during the shifting, if
Code-122050, within twenty one days from the date of puhlirzatiunﬂf lhig| |* '8 not removed within 15 days. For other queries contact: Girish Kumar P

. ' , 9964233883 or at t branch.
notice, with a copy to the company at its registered office. s

| look at every side

Loan Alc Mo /Name of Borrower! Co-Borrower | Mortgagor | Guarantor

S . .
Dated this 10° day of Oclober 2026 (Loan AIC No.) L23660002283601, Kirankumar K (Borrawer), Sharagamma (Co f t k
Names of ﬂppllﬂﬂﬂt Borrowear) Kempalah (Co-Borrower) e ore a Ing a SI e.

1. T. Manjuprasad

: Detail of Mortigaged Property: Propery Besring Acc Sheet Roofad Howse Propary
2. Suma Manjuprasad

Bearing Hatha Mo, 417 Assessmants Moo 4689 And Having E-Rbatha No
1525001 001 20102 Measwraing East-West 51816 Maters And Morth-South 8,8392
Totally 4580 Sg. Metars Situated At Kathrikehal Tearthapura Gramapanchayath

Inform your opinion with

Form No. URC-2 Handikers Hobli Chikkanayakanahal Taluk Tumker Disirict, And The Property Id
Advertisement giving notice about registration under Part | of Chapter XXI Bounded On The Along With Present And Fulure Construction Therein insightful perspectives
[Pursuant to Section 374(b) of the companies Act, 2013 and Rule 4(1) of the iLoan AIC No.) L23660002120139, Lakshmamma {Borrower), Manja Bhovi (Co- '
companies (Authorised to Register) Rules, 2014] Borrower}

1. Notice is hereby given that in pursuance of sub-section (2) of Section 366 of the | | Detail of Mortgaged Property; Acc Sheel Roofed House Propgerty Beanng Property No
Companies Act, 2013, an application has been made to the Registrar of Companies, 18D And Having E Katha Mo 1 52600800600600255 Measuring Eazt West 8.63 Meters And
‘E’ Wing, 2nd Floor, Kendriya Sadana Koramanga|a Benga|uru Karnataka - Worh Scuth 1219 Meters Tofally 10388 Sq Meters Siuated At Harachanahall

[}
560034, that “PUNE BLR 99 DEVELOPERS LLP” an LLP may be registered under | | Gudigondanahall (B.G Kaval) Grampanchayath Hannavall Habli Tiptur Tumkur Disirict The Indlian EXPrESS. {"' The I ndlﬂn Emess
; i And The Proparty 15 Bounded Cn Tha Measuring East To Waest 8:63 Meters And Morth To

Part | of Chapter XXI of the Companies Act 2013, as a Company limited by shares.

[ []
o . Soulh 12,19 Meders In Tolal Measuring 103 98 Melers Along Wilh Present And Fulung F h ’ d ’ ”
2. The principal objects of the company are as follows: Bonatctar Tharsls N— Of t e n 'an nte ,gent. UR'-.,,“]‘|5|'.I.'| OF COURAGE =—
i. To carry on the business of contractors, promoters, developers, builders and| |Date : (9110i2026 Place : Tumkar, KA ALl Srmall Financs Bank Limited
construction and maintenance contractors of all kinds of residential premises
(including blocks, flats, apartments, bungalows, row houses, chawls, hutments), FORM NO, INC-26 M Kotak Mahindra Bank Limited EEEEEELLEIE FORM B
commercial and industrial premises (including industrial ~estates, -factories, 'p”’ﬁ;'fgﬁp’g&ﬁf‘éﬂg"mmﬁr“ Regd o,  2TBKC, C-27, G-Black, Bandra Kurla Comlex, Bandra (E), Murmbal- 400051 PUBLIC ANNOUNCEMENT
places of sports, entertainment, hospitals, garages), resorts, farms, farm houses, Registered Office of the Company [rom 'v.'.'r:ﬁreas.ﬂﬁfu..lrmzm qmcerufmlﬁu Mihindra Bard Lid. Issued & demand nofice under Section 13(2] (Liquidation Process) Regulations, 2016)
dams, reservoirs, wells, canals, ports, terminal, highways, paths, streets, sideways, oni: state lo anciher g;‘giﬁﬁﬁ;ﬂﬁ i“ﬂi{ﬁ ??,-L'Sﬂ.ii.f’-”;;i'ﬁ ﬁf;:f-?ﬁig..‘-:?u.'ﬁ'iﬂﬂf H?E[EE iR bldas rﬂ&"ﬁﬁ.ﬁm FOR THE ATTENTION OF THE STAKEHOLDERS OF Mis. LUMIFORD PRIVATE LIMITED
other structures, temporary or permanent and other infrastructural activities Sefors the (Central Governmeant) the undarsigned has taken peesession of the secured assal under Section 13[4} of fhe A2 raad wih Rule 3 S| PARTICULARS DETAILS
; ; ; ; ; ; ; Regional Director, South-Western af the Securty Imerast {Enforcemant] Rues, 2002 an the respectve defals) mentioned balaw. The No
including agricultural and non-agricultural land along with the easement rights, tiles, Region, Bangalore e B L S i i) s . . . _
and interest therein on outright purchaser basis to seek all regulatory approvals In the matler of sub-section 4 of secticn 13 Bark's charge for recavery of dUes along wih ilerest, cosis and eharpes. The bomower(s) may redeem 1. |Name of corporate debtor M/s. Lumiford Private Limited
prescribed for such acquisition, including change of user if applicable in pursuance of | | meﬁi?ﬁ“ﬁ?ﬁﬂ:@ gg‘l{f“t‘?:“"a? the secured asset under Section 13(8) ofheic “""“:‘ i E"’FW””;" ekl Ws':"'iﬂﬂ"”'ﬁ” 2. | Date of incorporation of corporate debtor | 22/03/2017
. . L
all applicable laws so as to undgrtake land development and to undertake preparation Companies (Incorporation) Rules 2014 Hisme of hﬂﬁmm: b ’Eﬂ"d Los 1 md Iml ““mm‘r'"ﬂ%ﬂmpmm 3. |Authority under which corporate debtor is | Registrar of Companies (ROC),
of developments drawing, designs, layouts, and to make contracts, agreements at AND , . incorporated / registered Hyderabad.
. 1 e . [1. Mr. Sharanabasappa T Sio Mr.] 1. 06.10.2026/ 2, Symbolic Possession P g y
various levels including Central Government, Semi- Government, State Government, Ef;ﬁﬂﬁ[ﬂ#gﬁ;ﬁéﬂ%ﬂgﬁﬂﬁ Tulsjappa Beradara 2, Mrs. Vedhavathi |3 29.12.2025 / 4. Rs, 5250,74.38 |- due a5 of 4.] Corporate Identity No. of corporate debtor| U32309TG2017PTC146294
Municipal and Gram Panchayat and all types of local authorities and private parties, having its Registared Offies Si ng“'a__ HEWioMr. Sharanabasappa 12.12.2025 with applicable mierest from 13,122025 5. | Address of the registered office and H.NO. 8-2-594/A, Road No.10, Banjara Hills,
corporate bodies, trust, co-operative societies or any statutory authority and to act as 2131 Floor, Brigade Decean Heights, Laan Account Number: 12700003278 | alongwith cost and charges unbl paymend in ful principal office (if any) of corporate debtor |Hyderabad ,T G. 500034
a government contractors Survey Mo, B2, Municinal Mo, 2-172-711 Details of the secured asset and the morigagar: A thal piece ard pircel of the prapesty bearng Site .
9 ' y 'ﬂ”_wja':m EEUI}EEI T Mo 33, Muricpal Katha No. 394-1/384-2 silualed al Swamy Vivekanada Nagar, Hoskole Town, Kasaba 6.| Date of closure of Insolvency Resolution Process | 06.10.2026
; inti = 3 Hoki, Heskoda Taluk Bangalore Rural Destricl, maasuning Easf ba Wesd: 30 bagt and Morth fo South: 46 idat
3. A copy of the drgft Memorandum qnd Articles of Association of thg proposed .. Applicant Company | |\ faet in all measiring 1 Eﬂ[}gﬁq.rt_an:l ol Easﬂ By - 5ita Mo, 52, Vst By - Frivats, Propeii 7. Liquidation commencement date of 06.10.2026
Company may be inspected at the office at No 130/2 Halasuru Road, Sivan Chetty | | natice is hersby given to the General| || MorhBy-25FestFead Seolh By- S Ne. 29, Name of the Mortgager : Mr. Sharsnabasappa T. corporate debtor
Gardens, Bangalore, Bangalore North, Karnataka, India, 560042. Public that the Applicant Company| 4. Mr. Mohammed MHaseeb Slol1. 06102026/ 2, Symbolic Possession 8.|Name and registration number of the PVB. Sudhakara Rao
o . - . - . proposes to make an application fo the | || Venkatesh Maidu 2. Mrs. Kuthajithol |3 17042028 / 4. Rs. 10250862 /- due as of insolvency professional acting as liquidator| IBBI/IPA-002/IP-N00795-2019-2020/12547
4. Notice is hereby given that any person objecting to this application may communicate | | =antral Government {Regional Director, | || KubraWio Mohammed Haseeb 17.04.2026 with apphicable mnterest from 18.04.2026 9 | Address and e-mail of the liquidator , .
their objection in writing to the Registrar, at Central Registration Centre (CRC), Indian | | South-Western Region, Bangalore) under | || Loan Account Numbser: 12700002568 | alongwith cost and charges unbil peymend in ful : e e B (;1 ) ggg;/t%i 33%3 l(égllgf;(tgnﬁfg:j \ﬂ(gﬁ;,rglggr uda
Institute of Corporate Afais (1ICA), Plot No. 6, 7. 8, Sector 5, T Manesar,Distict| [ sestion 13 of the Gompanies Act, 2013/ [ Detat of i securd ssset and the morigagor:Schedl ' Propary 4 iecsan arel it Hyderabad, TG, 500 073, o
; e ek fi fi f alierati f the soulbam pofion of propary beanng comveried Sury o A8, oresent ed, Na, D. Mail- nac ;
Gurgaop (Harygna), .Pln cgde - 122050, within twenty-.one days from the date of ;Teﬂl';?aﬁﬁu ,:TH.:,;:DE :3;:: i::?ngnnnf g is1ﬁ9n1 15'3 s ﬁmﬁnﬁ y EEMI-:;; L aia Mo S8 E.Dﬂu??‘.ﬂﬂﬁl- 14, sihated &t Chiokkanahall . E-Mail: pasalasudhakar3@gmail.com
publication of this notice, with a copy to the Company at its Registered Office. Company In terms of the special wﬁﬁhfﬁlgnahrgﬂz%hhd% :uITI:r_Iaé; Nr-..rlh Lalug n:u:awneﬂcwmu ;_.g-!u:mméi ln;lesmualalau ;;L::'Ir.'r:lsnr._‘ vide 10}Address and e-mail to be used for Elat No I-1I(I)I4 l;la\aurl %ugrg%% Egc_’_a}/e
Dated this 10 day of October, 2026. r&&::llhlltini’; USSSE¢2;:| HL:‘: J"u::‘:r'lusal E:E}I'IEE:;H (A gth&jhlé H-II':EE aﬁn mEa:JaT; Eg::am:%gpir: 1?5?}&9?"-5"@32%1%% n;?'ﬂul-'eéet ;Eg-ra:rg E:E:'t correspondence with the liquidator Eal\‘lll.‘L:IIIrII Illrfllfo}',dﬁ)régamall com elangana.
. mealing held on 1 day epbarmber 191.2 Fesat, Southern Skde; 1118 Féat, (1654170} Faet Ard (1104111207 Faet, tatally 1 U are . : -
Name(s) of Applicants: 2026 to enable the Company to change ils Etllﬁlgd”l ﬂ"r :Iﬁhls EUJUELL“%LEH whﬂ‘;ﬂuu I‘mfclﬁﬁﬂl‘: or undernaath or atl".nml‘tmmgul:ﬂu aﬂg 11, Last date for submission of claims é%;%i%igﬂ:n?gﬁegmm the Liquidation
i L Li o5 | OWS. Cass marm raparty in iNe 53mMe SUredy nUmaoer 5 Il . REg 1 i
Sd- Sdl- :?fr':;:arii"fuﬁ:ﬁ:"g;l;:Eansr;f.m_uf EmEH'E '.I'n'eg E:"h?még'r'; FmF'ETé"”E""ESi?“f Supvd 1uE1b-|erbeIr!:Irg5Nh¢r gnﬁﬁa‘ﬁ&dc;hm' rmh Notice is hereby given that the National Company Law Tribunal, Hyderabad Bench-l, has ordered the
Provident Housing Limited Purva Star Properties Private Limited Any person whose interest is liksly to be m"'ama:ﬂ“hmh’:"ghkw“ﬁ%":m agﬁ& ::H'E] r;ﬁ.:n i Wrbﬁ. mr";gul ﬁ?ﬂ'ﬁﬂ Bl mlzgﬁif'l::g commencement of liquidation of M/s. Lumiford Private Limited on 06.10.2026 under section 33 of the IBC, 2016.
: : o i : ; D : ] The Financial Creditors shall submit their claims as on Corporate Insolvency Resolution Process
Represented by Mr. Ashish Ravi Puravankara  Represented By Mr. Niraj Kumar Gautam m’renrt&d :w 1;9.- annﬁﬂ ETH?E’*?': E:r.' é::wrgﬁi-:bg:%ﬁ Tllﬂear'ﬁegﬁ nﬂaﬁ.r;:ﬁ Eg_aﬂn;.c;_lrrfiuﬂl: uém ngaEnﬂE_:‘:;E r:l-ﬁ{nas:%u;}ar::h; aggt commencement date (10-06-2024) it proof by electronio means ol Allother recitors may submithe
Designated Partner Designated Partner l:ﬁ B{i5 E!.E': -:3' |;:1|3 4 'Hf o :r.;:m North By: Flaf bo, 505 South By: Govl, Rock, Areas such a5 mﬁﬁgﬂgq lbbies, slalrcase, e, koather claims as on Corporate Insolvency Resolution Process commencement date (10-06-2024) with the proof
(PN: 00504524 (oPN: 7868505 Aot oo guni by | (| e i e o e B e e am e i ek
) ' 3 "_ J - " I. TSR aseef ubmission orfalse or misieading proot or claims shall attract penalties
gh;eg;;;::::;;:::;:ﬁ];mﬂ?;gFiga;;i ;‘a Mr. Thh:-ﬂms:amy M 3,: lII:I.,_HM 1. 07102006 2. Eh"fi'qw": Pozsossion gcl)e\aﬂilrrr]}cf)%rdmsség;gr?edownloadedfrom https://ibbi.gov.in/home/downloads under liquidation process forms
; . anna 2. Mrs, Shantamma fo M |3 10062026 f 2 Rs JO06E1474 - dus as 4
FDRM G of hisfher nt?J&c:*hnns Supported l’_:-:.-' an Thﬁ]pE‘E'ﬂ'am]'H 04 052028 wilh E.F.F.l,_-:,t,-g mlarast e D%ijﬁg As per Regulation 16(1) of Insolvency and Bankruptcy Board of India (Liquidation Process) Regulations,
i Shile). I TOHR ol DT |kom Sueut Mk RTARBHISE _[ppuihicusl mddhalzs ot pom At Corporals mechvency oscluion pTogess 8 on neohency commencement dat, it fourieen days of
intarast and grounds of opposition 10108 | 1Fperis of the secured asset and the mortgagar: [TENND-01 Allthe gilece and parcel of the Praperty uidati - ’
|H”|TﬁT|ﬂH FE'R E.:’:PHEESH:JH ﬂF IHTE HEET Eag.iﬂnalz D:,i,e':mrg ad.l EF”th_&rEﬁEm E;'“F thﬁggjﬂ ‘EI“% ""?25'?‘5’5\3";'5” i ﬂg Hm. SJLuaIlEe-:I o G.:“"”ddghlf.‘:"'- 15‘|Ed Nu_ﬂ_lﬁ"" Eh'jl‘_ 'EF'D the liquidation commencement date. i.e., on or before 20.10.2026. PVB. Sudhakara Rad
ion ‘E' Wing, 2n oor, Kendriva nfion rEa sredurna, and Measuring Easf o West 861 B o Souith
0 iy ;HDG“TE'RE HEEfEsg PHW?TE IE-IHITETD Sadana, Kormangsle, Banglore 560034, By ;ﬁmﬁﬁﬂmﬁg&q oo ity S ?gsgmsgwmlﬁ?gmﬁﬂggpfﬁﬂoﬁé Place: Hyderabad Reg. No: IBBI/IPA- 002//IPIN%?;BOE:%&%V%E?JEE%
1 1 Urmidr IQDGTLY, MUr an SRV J ha wlid ’ e 0.
PERATING IN THE REAL TATE / RESIDENTIAL HELTHEIHEIH{! """m-':.ﬁ_ll.'l:L If{!;Jr;I‘EEn} djﬂ:"s .'}! F'IEI:ﬂ-EI'I'!.Lr[EMHU'—ﬂE All tha piece and parcel of the Prop t-earinul{ﬂa.‘*:mra:u 1ﬂ53.".ﬂ.55355}||1-'ent Date : 10.10.2026 ¢ AFA Valid till 31.12.2026
DEVELOPMENT SECTOR AT BENGALURU, KARNATAKA ST I8 :Jf Ft'::h 'imlf-*l_“ o t' “: notice W'“: No - 34175011467, Stusied ot Ground Floor, st Croes Sin Block a-PFExle;nm Chitradurga City .
q : i ; 8 copy o e Apphiant. Lampany 8 hiracurga, and Mesasunng £ash o Wesl 42 Pealard Norh bo Soulh ol Feed, Totaly Measunrg 2452
(Under requiation 364{1) of the Insolvency and Bankruptcy Board of India its ragistered ofice at the address PT Fw%;.nhc_gd mg}hg &Féﬁy '-."mrlsl.ﬁa{_ldﬂﬂdmdra’aﬁbt_lﬂuﬂg YWast By : Rohini Ko TH éiam,
{Insolvency Resolution Process for Corporate Persons) Regulations, 2016) mentioned below: ik e B ol e e
= h . 8y g Mr Thl:upean'am','l.ll
Z1st Floor, Brigade Deccan Heights, | [ S————
1.2, Fer any guary pleass Contact M. Vasantha Kumar H P and Nr. Nagaraj K (Mob + +910864722505) +018296821743)
RELEVANT PARTICULARS Survey No. 68/2, Municipal No. d ?
P 3. For any query please Congact Mr, Vigay Kurrar Menan [Mob +3139405722048)
2-172-T1, Bangalore 560022
Fronter Shefiess Private Limited E RONG CONSULTANTS Diate 10,10, 2036, Place: Kamalacs Buthordzed Officer, For Kotak Mahindra Bank Lid.
Mame of the corporate debtor along Jimdpd: ¢ er JU
o1 CIN: U45203KAZ2012PTCOG2514 (INDIA) PRIVATE LIMITED
with PAN & CIN/ LLP No
PAN: AABCFO1TZH1ZK
Dr. Manoj Kumar Chauhan
Mo. 422, 2nd Floor, 80 Feet Road Director
&th Block, Koramangala, Bengaluru, DIN: 10280227
Harmataka — 560095 (As informed by the Place : Bangalore
(2| Address of the registered office managamen! the Registersd Office is Date : 09.10.2026
shifted to Project Site address, however
mntimation 1o the Registrar of Companies ADITYAEBIRLA ADITYA BIRLA CAPITAL LIMITED
did not lake placs) % [ n P I TAL Registered Office: Indian Rayon Compound, Veraval, Gujarat - 362266. A VASTU HOUSING FINANCE co RPORATION LTD
o7 TS = Corporate Office : 12" Floor, R Teck Park, Nirlon Complex, Near Hub Mal, Goregaon (E), Mumbai-400 063, MH. S Unit 203 & 204, 2nd Floor, “A” Wing, Navbharat Estate, Zakaria Bunder Road,
arwe DEMAND NOTICE Sewri i
ewri (West), Mumbai 400015. Maharashtra.
: : UNDER SEC 13(2) Of THE SECURITISATION AND RECONSTRUCTION Of FINANCIAL ASSETS AND ENFORCEMENT Of SECURITY HOUSING FINANE CI#\I N ')’U65922MH2005PLC27250 1
Details of place where majority of Project Fronter Heights . INTEREST ACT, 2002 (“THE ACT”) READ WITH RULE 3 0f THE SECURITY INTEREST (ENFORCEMENT) RULES, 2002 (“THE RULES”) 0.
04 : Located at 102, Kasavanahalli Main Ro, On account of the amalgamation between Aditya Birla Finance Ltd. and Aditya Birla Capital Ltd. vide the Scheme of Amalgamation
fixed aesets are located Haralur, Bengalury, Kamataka 560102 dated 11.03.2024 duly recorded in the Order passed by the National Company Law Tribunal - Ahmedabad on 24.03.2025, all POSSESSION NOTICE
SARFAESI actions initiated by Aditya Birla Finance Ltd. in relation to the mortgaged aproperty mentioned, stands transferred to Whereas, The undersigned being the Authorised Officer of Vastu Housing Finance Corporation Limited under the Securitisation and
The CD is engaged in real estate actities | JAditya Birla Capital Ltd., the amalgamated company. Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 and in exercise of powers conferred to him under
Le. '3':;”5}:"-"35"?"" ':Ijmrif:“"al E'F'H"'"Ef”t- Accordinglyfthe (;J’L‘J‘}er?'gae;) bﬂﬂg ;\h‘: A“Lhoqﬁet‘:] ogiclerSOf AditgaDBirla gaNpit‘,a' ('-3“:}}“’1 g‘;g)‘“-})tﬁ”‘i\ertthe”m and irt1hexfer”cisg of section 13 (12) read with Rule 3 of the Security Interest (Enforcement) Rules 2002, issued a Demand Notice calling upon the borrowers
oo oo namely. Frontier Heights comprising powers conferred U/s. of the Act read with the Rule 3, issued Demand Notice(s) Urs. of the Act, calling upon the following : . . , . o . S
05 Entﬁggg Capardty ol fmialh productsi 266 flats comprising of both Landlord and borrower(s) to repay the Amt. mentioned in the respective notice(s) within 60 days from the date of receipt of the said notice. The _rrnr(]a n:)lo?red h(:rer:n b.ﬁlo}N Itlo(;etpa;y the ?rr]n oumnt mrintlo:(?drlr? t:edrehspetctll(vinotlce Wlt.hl: 6f0tr(1j ay? fronr1ttf:je da:%ogrﬁc;alpr: gf tlhe S.f:ld nortlf:e.
C¥s share, undersigned reasonably believes that borrower(s) is / are avoiding the service of the demand notice(s), therefore the service of notice €borrowers having failed to repay ga ount, unde S'g, ednasia e, POSSESSIon 0 ep Operty Aescribed here , elow In exercise
Further details may be requested is being effected by affixation & publication as per Rules. The contents of demand notice(s) are extracted herein below: of powers conferred on me under Section 13(4) of the said Act read with Rule 8 of the said rules on the date mentioned below. The
at ip. frontiershelters@gmall com In connection with the above, Notice is hereby given, once again, to the said Borrower’s / Legal Heir(s) / Legal Representative(s) to borrower and guarantor in particular and the public in general is hereby cautioned not to deal with the property and any dealings with the
pay to ABCL, within 60 days from the date of the respective Notice/s, the Amt. indicated herein below against their respective names, property will be subject to the charge of the Vastu Housing Finance Corporation Limited Branch for an amount metioned as below and
; _ Einancial Statement for the FY 2075-26 Is together with further interest as detailed below from the respective dates mentioned below in column (d) till the date of payment and interest thereon, costs etc.
06 E;mlfg :SI%I T:!Ihégtﬂg{;;ﬁgmﬁ'mﬂ'iml' not miade availabie fo the RP. Henoe. / or realisation, read with the loan agreement and other documents / writings, if any, executed by the said Borrower's. As security SN| _Name of Borrower, Date & Amount of Description of Property Date & Type of
yea e valle s i staialia for due repayment of the loan, the following Secured Asset(s) have been mortgaged to ABCL by the said Borrower’s respectively. Co-Borrower and LAN No.| Demand Notice Possession
b Demand Notice inti 1 | Nayaz Pasha (Borrower) 16/Jul/26 All that part and lof the | bl rty situated at,|  Symbolic
; ; Name of the Borrower(s) Description of Inmovable Property y , at partand parcel or the Immaovable property Situated at, ym
E{ . " . 1 CRM cum office: admin {who resigned l Date 6 NEA Date Salma Banu (Co Borrower) | Rs.908949/- as on |All that piece and parcel of the immovable property bearing No.|Possession Taken
Mumber of employees’ workman EESE'[ c?mcmmmﬂnt of CIRP) 1. Ms. Appu Bar & Restaurant, Through lis 06.10.2026 |All The Piece and Parcel of Residential Immovable LP0000000137932 16/Jul/26 858/2295, Ward No. 10, PID No. 35232 (as per CMC records), ~ 08/10/2026
Houin frionge Properitor Mrs. Indira. T., Having Address At - & Property Bearing Norther Portion of Sits No. 62 & situated at Melekote, Rajivgandi Nagar (B Block), Tumkur,
p ; g
Further details including last available No. 10/1, 1% Cross 80 Feet Venkatamma Layout, |93:10-2026 Eoutg%rz :0”'0” f.f ts'}t(eh 't\'o' N61’ 135%5’1'2.?'“:“5 i{ District presently coming under the limits of CMC Tumkur,
og| Mnancal stataments (with schedules) | 1y iy frontiershelterscirp ind Subbayanapalaya, Bengaluru-560 033; Also At| Total Ofs. ngera N amlj-lsc?ran:zv Aa :ra (\)/illa ) klleavaF? am measuring:East to West: 20 feet,North to South: 30 feet, Total
af two years, lists of craditors are : ; : 48/2, Nehru Road, Kammanahalli St .Thomas| Dues Amt. |, " - Nﬁe:sﬁring ) Eas:J TogWest X 5?? Feet & N Oﬂl:l To Area: 600 Sq. Ft, Karnataka-572105 Boundaries as follows
available at URL: Town Post, Karnataka-560 084; Also At : No. 62 o . North — Others Property South — Road East - Site No. 859 West
e e South - 30 Feet, In All Measuring 1590 Sq. Feet, Situated perty '
o - & Southern Portition of Site No 61, Vadarapalya : _Site No. 857
Ellglb-ﬂ:ty' for resolulion applicants — frontlershellerscirsini 1| Horamavu Agara Village : K. R. Puram-560 016. At Vaderapalya, Horamavu Agara Village, K. R. Puram 2 Asha R (B 17/Jul/26 i Symboli
09| under saction 25(2)(h) of the Code i3 Ips: i frondiersheltarscirpini 2. Mrs. Indira T, C/o. Thimmaiah, Having Address Hobli, Bangalore East Taluk, Bangalore, Presently sha R (Borrower), 7 Ju All that part and parcel of the Inmovable property situated at, ymbolic
avallable at URL: At No. 10 /1" 1 Cross 80 Feet. Venkatamma Rs. Comes Under Jurisdiction Of BBMP, Ward No. 25 AND Rangaswamy R(Co Rs.139684/- & Rs. [All that piece parcel of the Property bearing No.79/82, PID|Possession Taken
A, ’ 36,38,828/- | >Bounded On - East By : Road; West By : Site No. 1 & Borrower), Gangamma R | 186645/~ ason  [N0.152500902700200083, (as per Grama Panchayath| —08/10/2026
= ; ; Layout, Subbayanapalaya, Bengaluru-560 033. . . o . CoB : ) P . y
10 L??"Fﬂtﬁ for receipt of expression 10.11.2026 3.M. Jagadishk, S/o. Krishna Moorthy,| 25" |2 North By: Remaining Northern of Site No. 61, South Léogoogggmﬁ% 6 16/Jun/26  |Records), situated at AK Kavat village, Holakal Grama
af inferest Having Address At : No. 132, 2% Floore, 06.10.2026 |By : Remaining Northern of Site NO. 62. He Mortgage MLPOODO00249754 Panchayath, Tumakuru Taluk, Tumakuru District, measuring
41 | Date of issue of provisional list of 20,11 2026 Agrahara,Dasarahalli, Bangalore-560 033. g“."P'dl E)e Createtd Lsyt ZﬂrBS'llnd':aAlT ' Bm'?ﬁiogli' N East to West:5.1816 Meters, and North to South:6.4008
prospechve resclulion apphcants HR Loan A/c. No. ABBANSTS000000643103 Cgr?gt]?u Cti(())(r;]u;&nnedn;uilldsir?gs elow. = Along TIth EXIsting Meters, totally measuring 33.17 Sg.Meters along with building
. i i Tk - : _ — , : , , — tructed th .,Tumakuru, Karnataka, 572118
L.ast date for submission of chjections P With further interest, additional Interest at the rate as more particularly stated in respective Demand Notices dated mentioned jonsTuste ereon. umarury, harna.aka o
12 25.11.2026
ey prowisional list . - . . o . , Boundaries as follows: North — Road South — Remaining
above, incidental expenses, costs, charges etc incurred till the date of payment and / or realization. If the said Borrower’s shall Property East— Road West— Remainina Propert
Diate of issue of final ligt of prospective fail to make payment to ABCL as aforesaid, then ABCL shall proceed against the above Secured Asset(s) / Immovable Property : perty grroperty :
13 ; 05.12. 2026 ies) under Section 13(4) of the said Act and the applicable Rules entirely at the risk of the said Borrower’s / Legal Heir(s) / Legal 3 | Devamani C (Borrower), 13/Jun/25 All that part and parcel of the Immovable property situated at, Physical
resalutian applicants . ;
Date of | P Representative(s) as to the costs and consequences. Mahadeva Swamy (Co | Rs.1101602/- as on |All that piece and parcel of the immovable Property bearing| Possession Taken
mem.:?a'a!ﬁl&ju?nuzelu- ?n;lf:l::l:'latrl: and The said Borrower’s / Legal Heir(s) / Legal Representative(s) are prohibited under the said Act to transfer the aforesaid Secured Borrower), Chaluvaraju M 11/Jun/25 No.75, (As per the Grama Panchayath Limits) 05/10/2026
14 request fﬂrl:'éslﬂtuﬁnm plans 1o 10122026 Asset(s) / Immova_blt_e Pro.perty(ie.s), whether by way of sale, Ieasg or ptherwise without _the priqr Wri‘tten consent of ABCGL. That Hlfg(?ogggrg%aq 8 PID.No.152200101301400374, formed in Sy.No.27, Situated
prospective resolution applicants please note that this is a final notice under Sec. 13(2) of the Securitization & Reconstruction of Financial Assets & Enforcement of 7 at: Mettikuppe Village, Chokkadanahalli Grama Panchayath,
: _ Security Interest Act, 2002 (54 of 2002). Needless to say, that ABCL shall be within its right to exercise any or all of the rights referred H.D.Kote Taluk, Mysore District, Karnataka, 571114
Last date for submission of resolution to above against the borrower(s) entirely at their risk, responsibility & costs. - ’ : ’ ’
15 nlans 0%.01.2027 _ _ ’ _ _ o o Measuring East to West: 13.716000000000001 Mtrs., North to
5 ST : Place : Bengaluru Urban, Karnataka Date : 10.10.2026 Sd/- Authorised Officer, Aditya Birla Capital Limited South: 14.630400000000001 Mtrs., in all totally measuring
16| (oo o € 10 SUBMILEXPIESSINN 1ip fronliersheters@gmail com 200.67 Sq.Mrs., along with 100.34 Sq.Mtrs., building
S - - constructed thereon. Boundaries as follows: North — Vacant
17 M'Eaﬁfﬁﬁmm”m;ﬁ édfﬁtémr i MA land belongs to Siddaiah South — Public Road East - Vacant
registration si2tus 83 land belongs to Sharada Shivamma West — Vacant land
CS Hari Babu Thota belongs to Lavanya
Resalutian Professicnal Date : 10.10.2026 Authorised officer
BB Reqn. No. IBBIIPA-D02/IP-NO0084/2017-2018/10225 Place : Tumkur, Mysore Vastu Housing Finance Corporation Ltd
Address: #4111, 2nd Floor, AWing. 11th Cross, 8th Main,
Date | 10-10-2026

Znd Block, Jayanagar, Bengaluru, Kamataka — 560 011

Place: Bangalore
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